| TEM NO. 34 COURT NO. 13 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).25892/2013

(From the judgenent and order dated 06/03/2013 in W No.354/2006 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)

ASSESSI NG OFFI CER, TEXTI LES COW TTEE Petitioner(s)
VERSUS
M S. PREM UM SU TI NG PVT. LTD. & ANR Respondent (s)

(Wth appln(s) for exenption fromfiling OT. and prayer for interim relief
and office report)

Date: 26/08/2013 This Petition was called on for hearing today.

CORAM : HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE DI PAK M SRA

For Petitioner(s) M. Amar Dave, Adv.
M. Chirag M Shroff, Adv.

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng

ORDER

I ssue notice on the Special Leave Petition as well as on the prayer
for interimrelief, returnable on 30th Septenber, 2013.

| (Jayant Kumar Arora) | | (Sneh Bal a Mehra)
| Sr. P.A | | Court Master



